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C. A. NO 2532 of 2001

Conmi ssi oner of Custons, Minbai. A
ppel | ant (s)

VERSUS
Ms. Toyo Engineering India Ltd. R

espondent (s)

(Wth appl (s) for stay and with office report)

Date: 24/08/2006 These matters were called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE ASHOK BHAN
HON BLE MR, JUSTI CE MARKANDEY KATJU

For Appell ant(s) g: B. _Sri ngh, ﬁgv f
i nu Tant a, v. for

B. Krishna Prasad, Adv.

5=

For Respondent (s) Joseph Vellapally, Sr. Adv.
D. K. Subhedar, Adv.
Debmal ya Banerjee, Adv. for

Mai nk Kar anj awal a, Adv.

FSSS

UPON hearing counsel the Court made the follow ng
ORDER

Argunents heard.

Judgment reserved.

(Parveen Kr. Chaw a) ( Kanwa
| Singh)
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